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serial number and entries shall be inserted, namely:—

MINISTRY OF ENVIRONMENT AND FORESTS

NOTI{FICATION

New Delhi, the 1 1th April, 2008

8.0. 865(E).-—In exercise of the powers conterred by clause (b) of sub-section (1) of Section 12 and Section 13 of
the Environment (Protection) Act, 1986 (29 of 1986) read with mile 10 of the Environment (Protection) Rules, 1986, the Central
Government herehy recognises the laboratories specified in column (2) of the Table given below as environmental laboratories
1o carry out the funciions entrusted to such laboratorics under the said Act, and rules made thereunder, and the persons
specified in column (3) as Government Analysts for the Parposes of analysis of samples ofair, water, soil or other substances semt
for analysis by the Centrat Government or the officer empowered under Section 11 of the said Act, for a peried specified in column
{4) ol the Table aforesaid, and for that purpose makes the following further amendments in the notification of the Gevernment of
india in the Ministry of Environment and Forests, number, $.0.1174(E), dated the 18th July, 2007, namely - —

In the Table appended to the said notification, ufier serial number 63 and the entries relating thereto, the following

et 3w foter 13 e, 2007 F1 SAfaa= € FLAT 1539 (31), BT 24 SPRIR, 2007 & | FLILISI1(3),
a9 SR, 2008 % H. FLA. 55(3), TAF 4 74, 2008 & T FLA. 428(3) F Teq TG B T A

TABLE
51, No, Name of the Laboratory Name ofthe Government Recognition
with ¢ffect
fromand
. valid up to
Iy, &) &) )
64, M/s Enviro Analysts & Engineers (1) Dr. Neetu S. Nigam 11-4-2008
Private Limited, - (2) Mrs, Divyalaxmi R. Patel tc
1-A, Enviro House, (3) Mrs. Shravanee Siddharudh

Hansa Complex,

Carter Road No .2,

Datta Pada, Borivali (i),
Mumbai-4(0066

Patole

10-04-2013
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65. : M/s Envirodesigns Eco Labs, (1) Mr. K. L. Antony 11-4-2008
- D-1, Aroma Garden Eco Tower, (2) Mr. Hanosh M.S. to
LISSIE, In. SRM Road, {3) Ms, Nisha G. Nair 10-4-2013
Janatha In., Ernakulam,
kochi-682018
o6 M’s. J. M. Enviro Net Private (1} Mr. Pradeep Kumar 11042008
Limited, Tangja to
15t & 2nd Floor, 8. C. 0. 16, Sector-10A, (2) Mr. Jitendra Yadav 10-4-2013
Pace City, Gurgaon (Haryana) (3) Mrs. Pallavi Verma
67 MJs. Standard Analytical (1)Mr. V. K. Sharma 1-4-2008
Laboratary Private limited, (2YMR. B. K. Vats to
69, Functional Industrial Estate, (3)Mr, Harish Arora 1042013
Patparganj, Dethi-110 092
. o8 M/s. Scientific Research Laboratory, (1} Dr. Jyotirmoy Majumdar 11-4-2008
Shyamali Apartment, 90, Lake East. {2) Dr. Reazul Karim to
4th Road, Santoshpur, Kolkata-700 075 10-4-2013".

[E. No. Q.-15018/7/2003-CPW)
R.K. VAISH, It. Secy.

Note :— The principal notification was publ ished in the Gazette of India, Extraordinary vide number 8.0. 1174(E), dated the
18th July, 2007 and subsequently was amended vide notification numbers $.0. 1539(E}, dated the 13th September,
2007, $.0. 1811(E), dated the 24th October, 2007, S.0. 55(E), dated 9th January, 2008 and S.0. 428(E), dated

4th March, 2008.
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